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Period Expenditure incurred

' (Rs. crores)

Third Plan

(1961—62 to  1965—-66, 123—58
Interregnuin

196667 to 1968-—69) 48.3+4

Fourth Plan

First thiee years

(1969—70 to 1971—72) 73 05

(hy and () The data requited to cxamine
the Keaala Government’s proposal referred
to in the answer to Unstaired Question
No. 99 m the Rajya Sabha on the 16th
August 1972 been ieceived and
is undar tedhnicaal sauting, whereatter the
hnandal aspect of the proposal is also to
be amined.  IThe availability of funds
is another mmpottant factor  which would
have to be taken into consideration as part
ot the whole scrutiny.  As the proposal of
the Goverament of Kerala is for making a
departuie from the enisting general policy
of the Government of India applicable to
the country as> a whole, it will take some
moic time to airive at a decision. At
present the land acquisition estimates fot
the bye-passes in and/or outside municipal
limits ar¢ being sanctioncd according to
the existing  policy laid down by the
Government of India.
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[20 DEC. 1972]

to Questions 58

F[R1WARDS FOR MARRYING HARIJAN  GIRLS

*790. SHRI P. S. PATIL : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be plased to state

(a) whetha Government  ale aware that
some  State Goveinments have announced
4 1eward of Re. 1,000 and other facilities
to cach poson who offers to marry a girl
belonging o the scheduled caste or tribe;
and

(hy it so. the number of voungmen who
have so ftar oftered thansches for such
intur-caste maniages r}
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+{THE DEPU 1Y MINISTEFR IN THE
MINISTRY OF EDUCAIION AND
SOCIAL WEIFARE AND IN THE

DEPARIMENT OF
D. P. YADAV) : (a) Acconding to the
infoimation available, the State Govein-
ments of Gujarat, Kerala, Maharashtra
and Tamil Nadu have instituted schemes
lo encourage  inter-caste  mariiages by
offcring  finaudial and otha hidp to such
(Ullplcﬂ.

CULTURE (SHRI

(by The available information is that 138
couples  were given assistance in Tamil
Nadu till the end of 1970-71, 52 couples
in kerala till the end of 1968-69 and 9
couples in Maharashtra till the end of
1969-70.

1] ] English translation.



